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Clearance of Shums from Walled City

1566. SHRI TARA CHAND KHA-
NDELWAL: Will the Minister of
URBAN DEVELOPMENT be pleas-
ed to state:

(a) whether the Government have
surveyed the Walled City of Delhi
through an expert Committee for slum
. clearance;

(b) if so, the report and its findings;
and

(c) the time by which the Govern-
ment propose to clear the slums from
the Walled City?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DE-
VELOPMENT (SHRI M. ARUNA-
CHALAM): (a) to (c) The information
is being collected and will be laid on
the Table of the Sabha.

Environment Audit Report

1567. SHRI SRIBALLAV PANI-
GRAHI: Will the Minister of ENVI-
RONMENT AND FORESTS be
pleased to state:

(a) whether the Government pro-
pose to introduce an envircnment au-
dit report by all companies as part of
their annual report;

(b) if so, the details thereof and the
steps taken in this regard; and

(c) by when it is likely to be intro-
duced?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRON-
MENT AND FORESTS (SHRI
KAMAL NATH): (a) Yes, Sir.

(b) and (c) The proposal being con-
sidered by Government is that every
company shall, in the report of its
Board of Directors. disclose briefly
particulars of compliance with envi-
ronmental laws; steps taken or pro-
posed to be taken towards adoption of
clean technologies for prevention of
pollution, waste minimisation, waste
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recycling and utilisation; pollution
control measures; investment on envi-
ronmental protection, and impact of
these measures on waste reduction,
water and other resource conservation.

Construction of Flats under Ambedkar
Avas Yojana

1568. SHRI ATAL BIHARI VAJ-
PAYEE:

DR. LAXMINARAYAN
PANDEYA:

DR. P. VALLAL PERU-
MAN:

Will the Minister of URBAN DE-
VELOPMENT be pleased to state:

(a) whether the Delhi Development
Authority had launched a scheme
known as ‘“Ambedkar Avas Yojana”
in 1989;

(b) if so, the date on which appli-
cation for registration under the sc-
heme were invited, the last date of re-
ceipt of applications, the number of
applications received and the amount
collected from the applicants;

(c) the number of flats constructed
or proposed to be constructed under
the scheme, area-wise and the estimat-
ed cost per flat;

(d) the time by whicn such flats
are expected to be ready for handing
over to the eligible applicants; and

(e) the progress made so far with
regard to the construction of the flats
under this scheme?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DE-
VELOPMENT (SHRI M. ARUNA-
CHALAM): (a) Yes, Sir.

(b) The Ambedkar Awas Yojana was
opened between 1-11-1989 to 29-12-
1989 and 38,018 applications were re-
ceived. A sum of approx. Rs. 30.27
crores has been received from the ap-
plicants.



123 Written Answers

(c) to (€) No szparate houses are
proposed to be consiructed for allot-
ment to the registrants of Ambedkar
Awas Yojana. The scheme envisages
allotment of 20,000 flats in different
arcas, to the registrants as per quota
fixed for scheduled classes/tribes out
of the flats which will be constructed
under New Pattern Scheme, 1979. The
cost of the flats will depend on th:
cost of land, material, labour etc.

All the 20,000 persons to be regis-
tered under this scheme are likely to
be allotted flats by 1994-1995.

Environmental Damage in J&K
1569. SHRI RAM VILAS PAS-
WAN: Will the Minister of ENVI-

RONMENT AND FCRESTS be ple-
ased to state:

(a) whether substantial environmen-
tal damage has been caused in J&K
State with the burning of oil wells in
Kuwait; '

(b) If so, whether any study in re-
gard to the extent of environmental
damage has been made by the Gov-
ernment;

(c) if so, the details tnereof; and

(d) the corrective measures taken by
the Government in this regards?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRON-
MENT AND FORESTS (SHRI
KAMAL NATH): (a) Thete is no con-
crete evidence to indicate that burn-
ing of oil wells in Kuwait has caused

substantial environmental damage in
J & K.

(b) to (d) Do not arise.

Spread of AIDs in the Country

1570. SHRI C. SRINIVASAN: Will
the Minister of HEALH AND FA-
]\t'LItI;Y WELFARE be pleased to
state:

(a) vghether the AIDs is spreading
slowly in several parts of the country;

. (b) if so, the number of persons
1dl$1t1ﬁ0d suffering from AIDs so far;
a
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(c) the steps Government propose
to take to check the spread of this
disease?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
MATI D. K. THARADEVI SID-
DHARTHA): (a) Yes.

(b) As on 30-6-91, 5588 persons out
of 9.50 lakhs persons practising high
risk behaviour, screened were found
HIV positive. Out of these 5588 HIV
positive cases, 68 have been reported
to be full blown AIDs cases.

(c) A Medium Term Plan for AlDs
control is being imp'cmented by Gov-
ernment of India with emphasis on

—Increased facilities for early dia-
gnosis and management of HIV
infection including establishment
of AIDs treatment Centres.

—Health education to contain sp-
read of HIV infection among high
risk and vulnerable groups.

—A phased programme for screen-
ing donated blood for HIV anti-
bodies, modernisation of bload
banking ~ and rationalisation of
blood/blood product usage to mi-
nimize the risk of transmission of
HIV through blood/blood pro-
ducts.

—ICMR has initiated a Sentinal
Surveillance for HIV infection to
monitor time trends in prevalence
of HIV infection in different re-
gions in different risk groups, so
that information on the quantum
of HIV infection and AlDs cases
requiring treatment will become
available for policy makers/pro-
gramme implementors.

Deforestation in Orissa
1571. DR. KARTIKESWAR PAT-
RA: Will the Minister of ENVIRON-
MENT and FORESTS be pleased to
state:

(a) whether the Government are
aware of deforestation in large scale in
Orissa, particularly in the district of
Kalahandi, Bolangir, Phulbani and the





